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MONDAY, FEBRUARY 12, 2024

AHMEDABAD _

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MORARJEE TEXTILES LIMITED

RELEVANT P,
1. [Name of corporate debtor

ARTICULARS
MORARJEE TEXTILES LIMITED

Date of incorporation of corporate debtor

14th July 1995

Wb

Authority under which corporate debtor is
incorporated/ registered

Registrar of Companies under Companies Act,
1956, Mumbai

4. |Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

L52322MH1995PLC090643

5. |Address of the registered office and principal
office (if any) of corporate debtor

Registered office: 242, Floor. G-1, New Mahalaxmi
Silk Mill, Harishchandra L Nagoankar Marg,
Mathuradas Mills Compound, Lower Parel Delisle
Road, Mumbai, Mumbai, Maharashtra, India, 400013

6. |Insolvency commencement date in respect of
corporate debtor

09th February 2024

7. |Estimated date of closure of insolvency
resolution process

7th August 2024 [being 180 days from the date of
commencement of insolvency resolution process]

8. [Name and registration number of the
insolvency professional acting as interim
resolution professional

Name: Ravi Sethia

Registration Number: IBBI/IPA-001/IP-P01305/2018-
2019/12052

AFAValidity: 03rd December 2024

9. |Address and e-mail of the interim resolution
professional, as registered with the Board

Address: 8th Floor, Building No. 10. DLF Cyber
City, Phase Il, Gurgaon, Haryana, 122002
Registration Number: IBBI/IPA-001/IP-
P01305/2018-2019/12052

Email: ravisethia@kpmg.com

10.[Address and e-mail to be used for
correspondence with the interim resolution
professional

KPMG Restructuring Services LLP

Address: 8th Floor, Building No. 10. DLF Cyber

City, Phase Il, Gurgaon, Haryana, 122002

Registration Number: IBBI/IPA-001/IP-P01305/2018-

2019112052

Email: morarjeecirp@gmail.com
cirpmorarjee@kpmg.com

11. | Last date for submission of claims

23rd February 2024 [i.e., 14 days from the date of
commencement of insolvency resolution process /
appointment of Interim Resolution Professional]

12.|Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

NotApplicable

13.[Names of Insolvency Professionals identified to
act as Authorized Representative of creditors in
aclass (Three names for each class)

NotApplicable

14.|(a) Relevant Forms and
(b) Details of authorized representatives are
available at:

(a) Web link: htps://www.ibbi.gov.infhome/downloads
(b) NotApplicable

Notice is hereby given that the National Company

Law Tribunal has ordered the commencement of a

corporate insolvency resolution process of the Morarjee Textiles Limited on 09th February 2024.

The creditors of Morarjee Textiles Limited, are hereby called upon to submit their claims with proof on or before
23rd February 2024, o the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submitthe claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 12th February 2024
Place : Gurugram, Haryana

SD/

(Ravi Sethia)

Interim Resolution Professional

In the matter of Morarjee Textiles Limited

Registration Number: IBBI/IPA-001/IP-P01305/2018-2019/12052

AFA Validity: 03rd December 2024

REED TO EEAD
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MONDAY, FEBRUARY 12, 2024

BENGALURU, _

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MORARJEE TEXTILES LIMITED

RELEVANT P,
1. [Name of corporate debtor

ARTICULARS
MORARJEE TEXTILES LIMITED

Date of incorporation of corporate debtor

14th July 1995

Wb

Authority under which corporate debtor is
incorporated/ registered

Registrar of Companies under Companies Act,
1956, Mumbai

4. |Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

L52322MH1995PLC090643

5. |Address of the registered office and principal
office (if any) of corporate debtor

Registered office: 242, Floor. G-1, New Mahalaxmi
Silk Mill, Harishchandra L Nagoankar Marg,
Mathuradas Mills Compound, Lower Parel Delisle
Road, Mumbai, Mumbai, Maharashtra, India, 400013

6. |Insolvency commencement date in respect of
corporate debtor

09th February 2024

7. |Estimated date of closure of insolvency
resolution process

7th August 2024 [being 180 days from the date of
commencement of insolvency resolution process]

8. [Name and registration number of the
insolvency professional acting as interim
resolution professional

Name: Ravi Sethia

Registration Number: IBBI/IPA-001/IP-P01305/2018-
2019/12052

AFAValidity: 03rd December 2024

9. |Address and e-mail of the interim resolution
professional, as registered with the Board

Address: 8th Floor, Building No. 10. DLF Cyber
City, Phase Il, Gurgaon, Haryana, 122002
Registration Number: IBBI/IPA-001/IP-
P01305/2018-2019/12052

Email: ravisethia@kpmg.com

10.[Address and e-mail to be used for
correspondence with the interim resolution
professional

KPMG Restructuring Services LLP

Address: 8th Floor, Building No. 10. DLF Cyber

City, Phase Il, Gurgaon, Haryana, 122002

Registration Number: IBBI/IPA-001/IP-P01305/2018-

2019112052

Email: morarjeecirp@gmail.com
cirpmorarjee@kpmg.com

11. | Last date for submission of claims

23rd February 2024 [i.e., 14 days from the date of
commencement of insolvency resolution process /
appointment of Interim Resolution Professional]

12.|Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

NotApplicable

13.[Names of Insolvency Professionals identified to
act as Authorized Representative of creditors in
aclass (Three names for each class)

NotApplicable

14.|(a) Relevant Forms and
(b) Details of authorized representatives are
available at:

(a) Web link: htps://www.ibbi.gov.infhome/downloads
(b) NotApplicable

Notice is hereby given that the National Company

Law Tribunal has ordered the commencement of a

corporate insolvency resolution process of the Morarjee Textiles Limited on 09th February 2024.

The creditors of Morarjee Textiles Limited, are hereby called upon to submit their claims with proof on or before
23rd February 2024, o the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submitthe claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 12th February 2024
Place : Gurugram, Haryana

SD/

(Ravi Sethia)

Interim Resolution Professional

In the matter of Morarjee Textiles Limited

Registration Number: IBBI/IPA-001/IP-P01305/2018-2019/12052

AFA Validity: 03rd December 2024

REED TO EEAD
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MONDAY, FEBRUARY 12, 2024

CHANDIGARH, _

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MORARJEE TEXTILES LIMITED

RELEVANT P,
1. [Name of corporate debtor

ARTICULARS
MORARJEE TEXTILES LIMITED

Date of incorporation of corporate debtor

14th July 1995

Wb

Authority under which corporate debtor is
incorporated/ registered

Registrar of Companies under Companies Act,
1956, Mumbai

4. |Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

L52322MH1995PLC090643

5. |Address of the registered office and principal
office (if any) of corporate debtor

Registered office: 242, Floor. G-1, New Mahalaxmi
Silk Mill, Harishchandra L Nagoankar Marg,
Mathuradas Mills Compound, Lower Parel Delisle
Road, Mumbai, Mumbai, Maharashtra, India, 400013

6. |Insolvency commencement date in respect of
corporate debtor

09th February 2024

7. |Estimated date of closure of insolvency
resolution process

7th August 2024 [being 180 days from the date of
commencement of insolvency resolution process]

8. [Name and registration number of the
insolvency professional acting as interim
resolution professional

Name: Ravi Sethia

Registration Number: IBBI/IPA-001/IP-P01305/2018-
2019/12052

AFAValidity: 03rd December 2024

9. |Address and e-mail of the interim resolution
professional, as registered with the Board

Address: 8th Floor, Building No. 10. DLF Cyber
City, Phase Il, Gurgaon, Haryana, 122002
Registration Number: IBBI/IPA-001/IP-
P01305/2018-2019/12052

Email: ravisethia@kpmg.com

10.[Address and e-mail to be used for
correspondence with the interim resolution
professional

KPMG Restructuring Services LLP

Address: 8th Floor, Building No. 10. DLF Cyber

City, Phase Il, Gurgaon, Haryana, 122002

Registration Number: IBBI/IPA-001/IP-P01305/2018-

2019112052

Email: morarjeecirp@gmail.com
cirpmorarjee@kpmg.com

11. | Last date for submission of claims

23rd February 2024 [i.e., 14 days from the date of
commencement of insolvency resolution process /
appointment of Interim Resolution Professional]

12.|Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

NotApplicable

13.[Names of Insolvency Professionals identified to
act as Authorized Representative of creditors in
aclass (Three names for each class)

NotApplicable

14.|(a) Relevant Forms and
(b) Details of authorized representatives are
available at:

(a) Web link: htps://www.ibbi.gov.infhome/downloads
(b) NotApplicable

Notice is hereby given that the National Company

Law Tribunal has ordered the commencement of a

corporate insolvency resolution process of the Morarjee Textiles Limited on 09th February 2024.

The creditors of Morarjee Textiles Limited, are hereby called upon to submit their claims with proof on or before
23rd February 2024, o the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submitthe claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 12th February 2024
Place : Gurugram, Haryana

SD/

(Ravi Sethia)

Interim Resolution Professional

In the matter of Morarjee Textiles Limited

Registration Number: IBBI/IPA-001/IP-P01305/2018-2019/12052

AFA Validity: 03rd December 2024

REED TO EEAD
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MONDAY, FEBRUARY 12, 2024

Rl _

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MORARJEE TEXTILES LIMITED

RELEVANT P,
1. [Name of corporate debtor

ARTICULARS
MORARJEE TEXTILES LIMITED

Date of incorporation of corporate debtor

14th July 1995

Wb

Authority under which corporate debtor is
incorporated/ registered

Registrar of Companies under Companies Act,
1956, Mumbai

4. |Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

L52322MH1995PLC090643

5. |Address of the registered office and principal
office (if any) of corporate debtor

Registered office: 242, Floor. G-1, New Mahalaxmi
Silk Mill, Harishchandra L Nagoankar Marg,
Mathuradas Mills Compound, Lower Parel Delisle
Road, Mumbai, Mumbai, Maharashtra, India, 400013

6. |Insolvency commencement date in respect of
corporate debtor

09th February 2024

7. |Estimated date of closure of insolvency
resolution process

7th August 2024 [being 180 days from the date of
commencement of insolvency resolution process]

8. [Name and registration number of the
insolvency professional acting as interim
resolution professional

Name: Ravi Sethia

Registration Number: IBBI/IPA-001/IP-P01305/2018-
2019/12052

AFAValidity: 03rd December 2024

9. |Address and e-mail of the interim resolution
professional, as registered with the Board

Address: 8th Floor, Building No. 10. DLF Cyber
City, Phase Il, Gurgaon, Haryana, 122002
Registration Number: IBBI/IPA-001/IP-
P01305/2018-2019/12052

Email: ravisethia@kpmg.com

10.[Address and e-mail to be used for
correspondence with the interim resolution
professional

KPMG Restructuring Services LLP

Address: 8th Floor, Building No. 10. DLF Cyber

City, Phase Il, Gurgaon, Haryana, 122002

Registration Number: IBBI/IPA-001/IP-P01305/2018-

2019112052

Email: morarjeecirp@gmail.com
cirpmorarjee@kpmg.com

11. | Last date for submission of claims

23rd February 2024 [i.e., 14 days from the date of
commencement of insolvency resolution process /
appointment of Interim Resolution Professional]

12.|Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

NotApplicable

13.[Names of Insolvency Professionals identified to
act as Authorized Representative of creditors in
aclass (Three names for each class)

NotApplicable

14.|(a) Relevant Forms and
(b) Details of authorized representatives are
available at:

(a) Web link: htps://www.ibbi.gov.infhome/downloads
(b) NotApplicable

Notice is hereby given that the National Company

Law Tribunal has ordered the commencement of a

corporate insolvency resolution process of the Morarjee Textiles Limited on 09th February 2024.

The creditors of Morarjee Textiles Limited, are hereby called upon to submit their claims with proof on or before
23rd February 2024, o the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submitthe claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 12th February 2024
Place : Gurugram, Haryana

SD/

(Ravi Sethia)

Interim Resolution Professional

In the matter of Morarjee Textiles Limited

Registration Number: IBBI/IPA-001/IP-P01305/2018-2019/12052

AFA Validity: 03rd December 2024

REED TO EEAD



FOLLOW US ON TWITTER & FACEBOOK. APP AVAILABLE ON AP STORE & PLavsTor: WWW.FINANCIALEXPRESS.COM

SFINANCIAL EXPRE

VOL 33 HO. 87, 26 PAGES, T12.00 (NORTH EAST STATES & ANDAMAN 212.00) PUBLISHED FROM: AHMEDABAD, BENGALURU, CHANDIGARH, CHENNAI, HYDERABAD, KOCHI, KOLKATA, LUCKNOW, MUMBAI, NEW DELHI, PUNE

MONDAY, FEBRUARY 12, 2024

HYDERABAD, _

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MORARJEE TEXTILES LIMITED

RELEVANT P,
1. [Name of corporate debtor

ARTICULARS
MORARJEE TEXTILES LIMITED

Date of incorporation of corporate debtor

14th July 1995

Wb

Authority under which corporate debtor is
incorporated/ registered

Registrar of Companies under Companies Act,
1956, Mumbai

4. |Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

L52322MH1995PLC090643

5. |Address of the registered office and principal
office (if any) of corporate debtor

Registered office: 242, Floor. G-1, New Mahalaxmi
Silk Mill, Harishchandra L Nagoankar Marg,
Mathuradas Mills Compound, Lower Parel Delisle
Road, Mumbai, Mumbai, Maharashtra, India, 400013

6. |Insolvency commencement date in respect of
corporate debtor

09th February 2024

7. |Estimated date of closure of insolvency
resolution process

7th August 2024 [being 180 days from the date of
commencement of insolvency resolution process]

8. [Name and registration number of the
insolvency professional acting as interim
resolution professional

Name: Ravi Sethia

Registration Number: IBBI/IPA-001/IP-P01305/2018-
2019/12052

AFAValidity: 03rd December 2024

9. |Address and e-mail of the interim resolution
professional, as registered with the Board

Address: 8th Floor, Building No. 10. DLF Cyber
City, Phase Il, Gurgaon, Haryana, 122002
Registration Number: IBBI/IPA-001/IP-
P01305/2018-2019/12052

Email: ravisethia@kpmg.com

10.[Address and e-mail to be used for
correspondence with the interim resolution
professional

KPMG Restructuring Services LLP

Address: 8th Floor, Building No. 10. DLF Cyber

City, Phase Il, Gurgaon, Haryana, 122002

Registration Number: IBBI/IPA-001/IP-P01305/2018-

2019112052

Email: morarjeecirp@gmail.com
cirpmorarjee@kpmg.com

11. | Last date for submission of claims

23rd February 2024 [i.e., 14 days from the date of
commencement of insolvency resolution process /
appointment of Interim Resolution Professional]

12.|Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

NotApplicable

13.[Names of Insolvency Professionals identified to
act as Authorized Representative of creditors in
aclass (Three names for each class)

NotApplicable

14.|(a) Relevant Forms and
(b) Details of authorized representatives are
available at:

(a) Web link: htps://www.ibbi.gov.infhome/downloads
(b) NotApplicable

Notice is hereby given that the National Company

Law Tribunal has ordered the commencement of a

corporate insolvency resolution process of the Morarjee Textiles Limited on 09th February 2024.

The creditors of Morarjee Textiles Limited, are hereby called upon to submit their claims with proof on or before
23rd February 2024, o the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submitthe claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 12th February 2024
Place : Gurugram, Haryana

SD/

(Ravi Sethia)

Interim Resolution Professional

In the matter of Morarjee Textiles Limited

Registration Number: IBBI/IPA-001/IP-P01305/2018-2019/12052

AFA Validity: 03rd December 2024

REED TO EEAD
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MONDAY, FEBRUARY 12, 2024

KOCHI, _

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MORARJEE TEXTILES LIMITED

RELEVANT P,
1. [Name of corporate debtor

ARTICULARS
MORARJEE TEXTILES LIMITED

Date of incorporation of corporate debtor

14th July 1995

Wb

Authority under which corporate debtor is
incorporated/ registered

Registrar of Companies under Companies Act,
1956, Mumbai

4. |Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

L52322MH1995PLC090643

5. |Address of the registered office and principal
office (if any) of corporate debtor

Registered office: 242, Floor. G-1, New Mahalaxmi
Silk Mill, Harishchandra L Nagoankar Marg,
Mathuradas Mills Compound, Lower Parel Delisle
Road, Mumbai, Mumbai, Maharashtra, India, 400013

6. |Insolvency commencement date in respect of
corporate debtor

09th February 2024

7. |Estimated date of closure of insolvency
resolution process

7th August 2024 [being 180 days from the date of
commencement of insolvency resolution process]

8. [Name and registration number of the
insolvency professional acting as interim
resolution professional

Name: Ravi Sethia

Registration Number: IBBI/IPA-001/IP-P01305/2018-
2019/12052

AFAValidity: 03rd December 2024

9. |Address and e-mail of the interim resolution
professional, as registered with the Board

Address: 8th Floor, Building No. 10. DLF Cyber
City, Phase Il, Gurgaon, Haryana, 122002
Registration Number: IBBI/IPA-001/IP-
P01305/2018-2019/12052

Email: ravisethia@kpmg.com

10.[Address and e-mail to be used for
correspondence with the interim resolution
professional

KPMG Restructuring Services LLP

Address: 8th Floor, Building No. 10. DLF Cyber

City, Phase Il, Gurgaon, Haryana, 122002

Registration Number: IBBI/IPA-001/IP-P01305/2018-

2019112052

Email: morarjeecirp@gmail.com
cirpmorarjee@kpmg.com

11. | Last date for submission of claims

23rd February 2024 [i.e., 14 days from the date of
commencement of insolvency resolution process /
appointment of Interim Resolution Professional]

12.|Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

NotApplicable

13.[Names of Insolvency Professionals identified to
act as Authorized Representative of creditors in
aclass (Three names for each class)

NotApplicable

14.|(a) Relevant Forms and
(b) Details of authorized representatives are
available at:

(a) Web link: htps://www.ibbi.gov.infhome/downloads
(b) NotApplicable

Notice is hereby given that the National Company

Law Tribunal has ordered the commencement of a

corporate insolvency resolution process of the Morarjee Textiles Limited on 09th February 2024.

The creditors of Morarjee Textiles Limited, are hereby called upon to submit their claims with proof on or before
23rd February 2024, o the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submitthe claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 12th February 2024
Place : Gurugram, Haryana

SD/

(Ravi Sethia)

Interim Resolution Professional

In the matter of Morarjee Textiles Limited

Registration Number: IBBI/IPA-001/IP-P01305/2018-2019/12052

AFA Validity: 03rd December 2024

REED TO EEAD
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MONDAY, FEBRUARY 12, 2024

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MORARJEE TEXTILES LIMITED

RELEVANT P,
1. [Name of corporate debtor

ARTICULARS
MORARJEE TEXTILES LIMITED

Date of incorporation of corporate debtor

14th July 1995

Wb

Authority under which corporate debtor is
incorporated/ registered

Registrar of Companies under Companies Act,
1956, Mumbai

4. |Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

L52322MH1995PLC090643

5. |Address of the registered office and principal
office (if any) of corporate debtor

Registered office: 242, Floor. G-1, New Mahalaxmi
Silk Mill, Harishchandra L Nagoankar Marg,
Mathuradas Mills Compound, Lower Parel Delisle
Road, Mumbai, Mumbai, Maharashtra, India, 400013

6. |Insolvency commencement date in respect of
corporate debtor

09th February 2024

7. |Estimated date of closure of insolvency
resolution process

7th August 2024 [being 180 days from the date of
commencement of insolvency resolution process]

8. [Name and registration number of the
insolvency professional acting as interim
resolution professional

Name: Ravi Sethia

Registration Number: IBBI/IPA-001/IP-P01305/2018-
2019/12052

AFAValidity: 03rd December 2024

9. |Address and e-mail of the interim resolution
professional, as registered with the Board

Address: 8th Floor, Building No. 10. DLF Cyber
City, Phase Il, Gurgaon, Haryana, 122002
Registration Number: IBBI/IPA-001/IP-
P01305/2018-2019/12052

Email: ravisethia@kpmg.com

10.[Address and e-mail to be used for
correspondence with the interim resolution
professional

KPMG Restructuring Services LLP

Address: 8th Floor, Building No. 10. DLF Cyber

City, Phase II, Gurgaon, Haryana, 122002

Registration Number: IBBI/IPA-001/IP-P01305/2018-

2019/12052

Email: morarjeecirp@gmail.com
cirpmorarjee@kpmg.com

11. | Last date for submission of claims

23rd February 2024 [i.e., 14 days from the date of
commencement of insolvency resolution process /
appointment of Interim Resolution Professional]

12.|Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

NotApplicable

13.[Names of Insolvency Professionals identified to
act as Authorized Representative of creditors in
aclass (Three names for each class)

NotApplicable

14.|(a) Relevant Forms and
(b) Details of authorized representatives are
available at:

(a) Web link: htps://www.ibbi.gov.infhome/downloads
(b) NotApplicable

Notice is hereby given that the National Company

Law Tribunal has ordered the commencement of a

corporate insolvency resolution process of the Morarjee Textiles Limited on 09th February 2024.

The creditors of Morarjee Textiles Limited, are hereby called upon to submit their claims with proof on or before
23rd February 2024, o the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submitthe claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 12th February 2024
Place : Gurugram, Haryana

SD/

(Ravi Sethia)

Interim Resolution Professional

In the matter of Morarjee Textiles Limited

Registration Number: IBBI/IPA-001/IP-P01305/2018-2019/12052

AFA Validity: 03rd December 2024
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MONDAY, FEBRUARY 12, 2024

LUCKNOW _

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MORARJEE TEXTILES LIMITED

RELEVANT P,
1. [Name of corporate debtor

ARTICULARS
MORARJEE TEXTILES LIMITED

Date of incorporation of corporate debtor

14th July 1995

Wb

Authority under which corporate debtor is
incorporated/ registered

Registrar of Companies under Companies Act,
1956, Mumbai

4. |Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

L52322MH1995PLC090643

5. |Address of the registered office and principal
office (if any) of corporate debtor

Registered office: 242, Floor. G-1, New Mahalaxmi
Silk Mill, Harishchandra L Nagoankar Marg,
Mathuradas Mills Compound, Lower Parel Delisle
Road, Mumbai, Mumbai, Maharashtra, India, 400013

6. |Insolvency commencement date in respect of
corporate debtor

09th February 2024

7. |Estimated date of closure of insolvency
resolution process

7th August 2024 [being 180 days from the date of
commencement of insolvency resolution process]

8. [Name and registration number of the
insolvency professional acting as interim
resolution professional

Name: Ravi Sethia

Registration Number: IBBI/IPA-001/IP-P01305/2018-
2019/12052

AFAValidity: 03rd December 2024

9. |Address and e-mail of the interim resolution
professional, as registered with the Board

Address: 8th Floor, Building No. 10. DLF Cyber
City, Phase Il, Gurgaon, Haryana, 122002
Registration Number: IBBI/IPA-001/IP-
P01305/2018-2019/12052

Email: ravisethia@kpmg.com

10.[Address and e-mail to be used for
correspondence with the interim resolution
professional

KPMG Restructuring Services LLP

Address: 8th Floor, Building No. 10. DLF Cyber

City, Phase Il, Gurgaon, Haryana, 122002

Registration Number: IBBI/IPA-001/IP-P01305/2018-

2019112052

Email: morarjeecirp@gmail.com
cirpmorarjee@kpmg.com

11. | Last date for submission of claims

23rd February 2024 [i.e., 14 days from the date of
commencement of insolvency resolution process /
appointment of Interim Resolution Professional]

12.|Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

NotApplicable

13.[Names of Insolvency Professionals identified to
act as Authorized Representative of creditors in
aclass (Three names for each class)

NotApplicable

14.|(a) Relevant Forms and
(b) Details of authorized representatives are
available at:

(a) Web link: htps://www.ibbi.gov.infhome/downloads
(b) NotApplicable

Notice is hereby given that the National Company

Law Tribunal has ordered the commencement of a

corporate insolvency resolution process of the Morarjee Textiles Limited on 09th February 2024.

The creditors of Morarjee Textiles Limited, are hereby called upon to submit their claims with proof on or before
23rd February 2024, o the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submitthe claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 12th February 2024
Place : Gurugram, Haryana

SD/

(Ravi Sethia)

Interim Resolution Professional

In the matter of Morarjee Textiles Limited

Registration Number: IBBI/IPA-001/IP-P01305/2018-2019/12052

AFA Validity: 03rd December 2024

REED TO EEAD
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MONDAY, FEBRUARY 12, 2024

MUMBAI, _

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MORARJEE TEXTILES LIMITED

RELEVANT P,
1. [Name of corporate debtor

ARTICULARS
MORARJEE TEXTILES LIMITED

Date of incorporation of corporate debtor

14th July 1995

Wb

Authority under which corporate debtor is
incorporated/ registered

Registrar of Companies under Companies Act,
1956, Mumbai

4. |Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

L52322MH1995PLC090643

5. |Address of the registered office and principal
office (if any) of corporate debtor

Registered office: 242, Floor. G-1, New Mahalaxmi
Silk Mill, Harishchandra L Nagoankar Marg,
Mathuradas Mills Compound, Lower Parel Delisle
Road, Mumbai, Mumbai, Maharashtra, India, 400013

6. |Insolvency commencement date in respect of
corporate debtor

09th February 2024

7. |Estimated date of closure of insolvency
resolution process

7th August 2024 [being 180 days from the date of
commencement of insolvency resolution process]

8. [Name and registration number of the
insolvency professional acting as interim
resolution professional

Name: Ravi Sethia

Registration Number: IBBI/IPA-001/IP-P01305/2018-
2019/12052

AFAValidity: 03rd December 2024

9. |Address and e-mail of the interim resolution
professional, as registered with the Board

Address: 8th Floor, Building No. 10. DLF Cyber
City, Phase Il, Gurgaon, Haryana, 122002
Registration Number: IBBI/IPA-001/IP-
P01305/2018-2019/12052

Email: ravisethia@kpmg.com

10.[Address and e-mail to be used for
correspondence with the interim resolution
professional

KPMG Restructuring Services LLP

Address: 8th Floor, Building No. 10. DLF Cyber

City, Phase Il, Gurgaon, Haryana, 122002

Registration Number: IBBI/IPA-001/IP-P01305/2018-

2019112052

Email: morarjeecirp@gmail.com
cirpmorarjee@kpmg.com

11. | Last date for submission of claims

23rd February 2024 [i.e., 14 days from the date of
commencement of insolvency resolution process /
appointment of Interim Resolution Professional]

12.|Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

NotApplicable

13.[Names of Insolvency Professionals identified to
act as Authorized Representative of creditors in
aclass (Three names for each class)

NotApplicable

14.|(a) Relevant Forms and
(b) Details of authorized representatives are
available at:

(a) Web link: htps://www.ibbi.gov.infhome/downloads
(b) NotApplicable

Notice is hereby given that the National Company

Law Tribunal has ordered the commencement of a

corporate insolvency resolution process of the Morarjee Textiles Limited on 09th February 2024.

The creditors of Morarjee Textiles Limited, are hereby called upon to submit their claims with proof on or before
23rd February 2024, o the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submitthe claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 12th February 2024
Place : Gurugram, Haryana

SD/

(Ravi Sethia)

Interim Resolution Professional

In the matter of Morarjee Textiles Limited

Registration Number: IBBI/IPA-001/IP-P01305/2018-2019/12052

AFA Validity: 03rd December 2024

REED TO EEAD
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MONDAY, FEBRUARY 12, 2024

NEW DELHI, _

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MORARJEE TEXTILES LIMITED

RELEVANT P,
1. [Name of corporate debtor

ARTICULARS
MORARJEE TEXTILES LIMITED

Date of incorporation of corporate debtor

14th July 1995

Wb

Authority under which corporate debtor is
incorporated/ registered

Registrar of Companies under Companies Act,
1956, Mumbai

4. |Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

L52322MH1995PLC090643

5. |Address of the registered office and principal
office (if any) of corporate debtor

Registered office: 242, Floor. G-1, New Mahalaxmi
Silk Mill, Harishchandra L Nagoankar Marg,
Mathuradas Mills Compound, Lower Parel Delisle
Road, Mumbai, Mumbai, Maharashtra, India, 400013

6. |Insolvency commencement date in respect of
corporate debtor

09th February 2024

7. |Estimated date of closure of insolvency
resolution process

7th August 2024 [being 180 days from the date of
commencement of insolvency resolution process]

8. [Name and registration number of the
insolvency professional acting as interim
resolution professional

Name: Ravi Sethia

Registration Number: IBBI/IPA-001/IP-P01305/2018-
2019/12052

AFAValidity: 03rd December 2024

9. |Address and e-mail of the interim resolution
professional, as registered with the Board

Address: 8th Floor, Building No. 10. DLF Cyber
City, Phase Il, Gurgaon, Haryana, 122002
Registration Number: IBBI/IPA-001/IP-
P01305/2018-2019/12052

Email: ravisethia@kpmg.com

10.[Address and e-mail to be used for
correspondence with the interim resolution
professional

KPMG Restructuring Services LLP

Address: 8th Floor, Building No. 10. DLF Cyber

City, Phase Il, Gurgaon, Haryana, 122002

Registration Number: IBBI/IPA-001/IP-P01305/2018-

2019112052

Email: morarjeecirp@gmail.com
cirpmorarjee@kpmg.com

11. | Last date for submission of claims

23rd February 2024 [i.e., 14 days from the date of
commencement of insolvency resolution process /
appointment of Interim Resolution Professional]

12.|Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

NotApplicable

13.[Names of Insolvency Professionals identified to
act as Authorized Representative of creditors in
aclass (Three names for each class)

NotApplicable

14.|(a) Relevant Forms and
(b) Details of authorized representatives are
available at:

(a) Web link: htps://www.ibbi.gov.infhome/downloads
(b) NotApplicable

Notice is hereby given that the National Company

Law Tribunal has ordered the commencement of a

corporate insolvency resolution process of the Morarjee Textiles Limited on 09th February 2024.

The creditors of Morarjee Textiles Limited, are hereby called upon to submit their claims with proof on or before
23rd February 2024, o the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submitthe claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 12th February 2024
Place : Gurugram, Haryana

SD/

(Ravi Sethia)

Interim Resolution Professional

In the matter of Morarjee Textiles Limited

Registration Number: IBBI/IPA-001/IP-P01305/2018-2019/12052

AFA Validity: 03rd December 2024

REED TO EEAD
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PUNE _

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MORARJEE TEXTILES LIMITED

RELEVANT P,
1. [Name of corporate debtor

ARTICULARS
MORARJEE TEXTILES LIMITED

Date of incorporation of corporate debtor

14th July 1995

Wb

Authority under which corporate debtor is
incorporated/ registered

Registrar of Companies under Companies Act,
1956, Mumbai

4. |Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

L52322MH1995PLC090643

5. |Address of the registered office and principal
office (if any) of corporate debtor

Registered office: 242, Floor. G-1, New Mahalaxmi
Silk Mill, Harishchandra L Nagoankar Marg,
Mathuradas Mills Compound, Lower Parel Delisle
Road, Mumbai, Mumbai, Maharashtra, India, 400013

6. |Insolvency commencement date in respect of
corporate debtor

09th February 2024

7. |Estimated date of closure of insolvency
resolution process

7th August 2024 [being 180 days from the date of
commencement of insolvency resolution process]

8. [Name and registration number of the
insolvency professional acting as interim
resolution professional

Name: Ravi Sethia

Registration Number: IBBI/IPA-001/IP-P01305/2018-
2019/12052

AFAValidity: 03rd December 2024

9. |Address and e-mail of the interim resolution
professional, as registered with the Board

Address: 8th Floor, Building No. 10. DLF Cyber
City, Phase Il, Gurgaon, Haryana, 122002
Registration Number: IBBI/IPA-001/IP-
P01305/2018-2019/12052

Email: ravisethia@kpmg.com

10.[Address and e-mail to be used for
correspondence with the interim resolution
professional

KPMG Restructuring Services LLP

Address: 8th Floor, Building No. 10. DLF Cyber

City, Phase Il, Gurgaon, Haryana, 122002

Registration Number: IBBI/IPA-001/IP-P01305/2018-

2019112052

Email: morarjeecirp@gmail.com
cirpmorarjee@kpmg.com

11. | Last date for submission of claims

23rd February 2024 [i.e., 14 days from the date of
commencement of insolvency resolution process /
appointment of Interim Resolution Professional]

12.|Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

NotApplicable

13.[Names of Insolvency Professionals identified to
act as Authorized Representative of creditors in
aclass (Three names for each class)

NotApplicable

14.|(a) Relevant Forms and
(b) Details of authorized representatives are
available at:

(a) Web link: htps://www.ibbi.gov.infhome/downloads
(b) NotApplicable

Notice is hereby given that the National Company

Law Tribunal has ordered the commencement of a

corporate insolvency resolution process of the Morarjee Textiles Limited on 09th February 2024.

The creditors of Morarjee Textiles Limited, are hereby called upon to submit their claims with proof on or before
23rd February 2024, o the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submitthe claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 12th February 2024
Place : Gurugram, Haryana

SD/

(Ravi Sethia)

Interim Resolution Professional

In the matter of Morarjee Textiles Limited

Registration Number: IBBI/IPA-001/IP-P01305/2018-2019/12052

AFA Validity: 03rd December 2024

REED TO EEAD
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